
O.A.No. 776/06 

(i)RDER l)ATED: 17.11.2006 

card. Mr. A. K Panda, the Applicant in person. 

and Mr. U B .Mohapatra. Ld. Senior Standing Counsot fir 

the R.espondents on whom a. copy of this O.k has already 

bceii sed. 

App heant. has a.ppioaclied this Tribunal under 

Section 19 of the Administrative Tribunals Act, 1985 with 

a prayer to direct the Respondents to regutarize his 

suspension from 31.05.200 t to 25.4.2005, being illegal, as 

duty and grant all consequential benefits 

The Applicant 	fi has 'ed aoj lial u pender 

Annexure-A16 dated 22.08.2006, which, is still pendmg 

with the Respondent No. . Since, 1-11c, appeal is still 

pending, this O.A. is disposed of, at the admission stage. 

with direction to Respondent NJo. I to dispose of tiie same 

witinu a month froni the date of recctpt of this order. 

send. copies of this order, along, with copcs of 

the U A , to the Respond.cnts'and ftee copies of this order 

he given to Ld. Counsel to both the parties, 
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